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Yes, Sir. The country has attained sett-suffi-

ciency in Diptheria, Tetanus and Triple anti-

gen Vaccines for supply to the Immunization 

Programme. 

National Health Programme 

6178. SHRI RAJ KUMAR RAI: Will the 

Minister of HEALTH AND FAMILY WEL-

FARE be pleased to state: 

(a) whether Government have provided 

the list of the National Health Programmes to 

the expert committee for identification of 

drugs for Category-I of the Drugs Price 

Control Order; 

b) if so, the names of the National 

~  programmes; 

(c) whether Government have not in-

cluded the Mental Health and D1abet"s 

Control Programme in the National Health 

Programmes; and 

(d) if so, the reasons therefor? 

THE MINISTER OF STATE IN THE 

MINISTRY OF HEAL TH AND FAMILY 
WELFARE (KUMARI SAROJ KHAPARDE): 

(a) to (d). The list of National Health Pro-

grammes provided to the expert Committee 

for review of drugs listed in Category-I of the 

Drugs Price Control Order, 1987 given in the 

statement below. Mental Health and Diabe-

tes Control Programme were not identified 

by the Director General of Health Services 

as National Health Programmes from the 

angle of drug price control. 

STATEMENT 

Ust of Programmes identified as National 
Health Programmes by the Ministry of 

Health and Family Wettare 

1. National Malaria Eradication Pro-

grammer 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

National TB Control Programme. 

National Filaria Control Pro-

gramme 

National Programme for preven-

tion of visual impairment and con-

trol of blindness. 

Diarrhoeal Diseases Control Pro-

gram me. 

National Goitre Control Pro-

gramme. 

STD Control Programme 

Universal Programme on Im-

munisation. 

National AIDS Control Pro-

gramme. 

National Leprosy ~  Pro-

gramme; and 

11. National Family Welfare Pro-

gramme including Mother and 

Child Health. 

Finished formulations allowed for 

Import under OGL 

6179. SHRI RAJ KUMAR RAI: Will the 

Minister of HEAL TH AND FAMIL V WEL-
FARE be pleased to state: 

(a) whether a number of finished formu-
lations which are being produced in the 

country are allowed for import under the 

Open Central Licence on the recommenda-

tions of the Ministry of Health and Family 

Welfare; and 

(b) if so, the names of ~  such medi-
cines'-? 

THE MINISTER OF STATE IN THE 




